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Title: Need to take discplinary action against the pilots indulged in reported quareel inside the cockpit
of London-Mumbai flight
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I would request the hon. Minister to please reply.

HON. SPEAKER: Shri Rabindra Kumar Jena, Shr1i Bhairon Prasad Mishra and Kunwar
Pushpendra Singh Chandel are permitted to associate with the issue raised by Dr. Kirit

Somaiya.

THE MINISTER OF CIVIL AVIATION (SHRI ASHOK GAJAPATHI RAJU): Action will be

taken according to the regulation and no one will be spared.
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